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wHAR WEAR ¢ T JEATHI RES& Sus
WX AR A ITEALS AT PAPERS LAID ON THE TABLE

-

g 7 % feear am 0 wT
d=t  wwe fog wer g, @R

AIR CRAFT (FIRST AMENDMENT) RULES

¥ g @y § W WF A THE MINISTER OF TOURISM AND
R o CIVIL AVIATION (SHRI A. P.

FT FT A | AN AT R NTEIRET SHARMA): I beg to lay on  the
- . - a. tazle a copy of the Aircraft (First
AT TLEFT | A AR A “E E Amendment) Rules, 1982 (Hindi and
E‘r‘ T AT FT AT F1E 71 gar g 1 Englishy versions) published in Noti-
- fication No. G.S.R, 261 (E) in Gazette

T AR TG AFETE AL I I of India dated the 22nd March, 1982
L& wWeeT aTd : together with a corrigendum thereto

J ¥ O T A A H@ published in Notification No. G.S5.R,
g, wrar Ag F@ &, WO ST 282(E) in Gazette of India dated the
a a i 31st March, 1982 under section 14-X
# 9 aAR § am w9 & Ay, of the Aircraft Act, 1934 together with
aa g-—rir EF ﬁn = DAES -Efr AT an explanatory Note, [Placed in Lib-

rary. See No. LT—3914/82)

qee & fou @ g, wue qarfas
FH FE & fag qaR g, ar foe s

DETAILED DEMANDS FOR (GRANTS OF

f{ﬂT T Fd ’Q‘I e aua @9 MINISTRY oOF ENERGY rOR 1982-2.
AMRA & Al e FF femr SR THE MINISTER OF STATE IN THE
g & Ugo, o F@ Agw MINISTRY OF ENERGY (SHRI
) - oA . VIKRAM MAHAJAN): I beg to lay
TOT N WA AgT w1 oA Fg f& on the Table 3 copy of the Detailed
5'3' T%ﬂ:ﬂaﬁ ﬁiﬁﬁ'ﬂ'ﬁﬂﬁ FX A Demands for Grantg (Hindi and Eng-

lish versions) of Ministry of Energy

fert w21 ¥ quw @ for 1982-83. [Placed in Library, See
. No. LT--3915/82].
qgar g 1 AT A9 A9 xE adqF ° /82]

¥ 9 A9 F g’ T 9T H’E"f NOTIFICATIONS UNDER RESERVE  Bank
OF INDra ACT AND A STATEMENT)
T T

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
Y gfckm agEe . HR 9E JANARDHANA POOJARY): I beg to
TR {%# &IET _ _ lay on the Table: .
TE R @E et v adf & ® ‘
(1) A copy each of the following

% AL Notifications (Hindi and English
' versions) under sub-section (4) of
section 58 of the Reserve Bank of

WeqW  WEWEW . ATd g gl India Act, 1934:—
g feagww @ g1 AW (i) Amendments made to Regu-
e [ femwm lation 2.4. Sc. 13. ldc (3), 15- (iv)

and 15(v) of the Reserve Bank
) of India [Employees’ Provident
e Fund Regulations, ’
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(iiy Amendment made to Regu-
lation 4 of the Reserve Bank of
India Guarantee Fund Regula-
tions. [Placed in Library. See No.
LT—3916/82.]

(2) A statement (Hindi and Eng-
lish versions) on the Resull of
the Market Loans floated in March,
1982 and issue of Government of
India Treasury Bills (Conversion)
Special Securities in favour of Re-
serve Bank. [Placed in Library. See

No. LT—3917/82,)

ANNNAL REPORT OF REVIEW ON ProO-
CESSED Foops ExPORT PROMOTION COUN-
cr, NEw DELHI FOR 1981-82, Aup12
REPORTS, ETC, OF CARDPAMOM DBoaRrp,
CocHIN FOR 1980-81, AnnNuaL REPORT
OF AND REVIEW ON PLASTICS anDp LINO-
LEUMS ExPoORT PrOMOTION COUNCIL,
Bomsay FOrR 1980-81, ETcC.

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
P. A. SANGMA): I beg to lay on the
Table:

(1) (i) A copy of the Annual Re-
port (Hindi and English versions) of
the Processed Foods Export Promo-
tion Council, New Delhi, for the
year 1980-81 along with Audited
Accounts.

(ii) A copy of the Review (Hindi
and English versions) by the Gov-
ernment on the working of the Pro-
cessed Foods Export Promotion
Councily New Delhi, for the year
1980-81.

(2) A statement (Hindi and Eng-
lish versions) showing reasons for
delay in laying the papers men-
tioned at (1) ahove. [Placed in Lib-
rary. See No. 1.T—3918/82)]

(3) A copy of the Certified Ac-
countg (Hindi and English versions)
of the Cardamom Board. Cochin.
for the year 1980-81 together with
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Audit Report thereon, under sub-
section (4) of section 19 of the
cardamom Act, 1965. [Placed in
Library. See No. LT--3919/82.]

(4) (i) A copy of the Annuyal Report

(Hindi and English versions) of the
Plastics and Linoleums Export Pro-
motion Council, Bombay, for the
year 1980-81 along with Aurited
Accounts.

(ii) A copy of the Review (Hindi
and English versions) by the Go-
vernment on the working of the
plastics and Linoleums Export Pro-
motion Councial, Bombay,. for the year
1980-81. [Placed in Library. See No.

Lt.—3920/82.]

(5) (i) A copy of the Annual Re-
port (Hindi and English versions)
of the Wool and Woollens Export
Promotion Council, New Delhi, for
the year 1979-80 along with Audit-
ted Accounts.

(ii) A statement (Hindi and Eng-
lish versions) regarding Review by
the Government on the working of
the Wool and Woollens Export Pro-
motion Council, New Delhi, for the
year 1979-80.

(6) (i) A copy of the Annual Re-
port (Hindi and English versions) of
the Wool and Woollens Export Pro-
motion Council, New Delhi, for the
year 1980-81 along with Audited
Accounts.

(ii) A statement (Hindi and Eng-
lish versions) regarding review Dby
the Government on the working of
the Wools 2nd Woollens Export Pro-
motion Council New Delhi, for the

year 1980-81.

(7) A statement (Hindi and Eng-
lish versions) showing reasons for
delay in laying the papers mention-
ed at (5) above [Placed in Library.
See No. LT-3921/82.]



